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ments. These consultations are in 
progress.

(c): No, Sir. The Staffing pattern in
the Universities visualised in the
second and third Plan revisions of

■salary scales consisted of Professor, 
Reader and Lecturer omy. However, 
in some Universitiest there were teach-
ing posts lower than that of Lecturer 
they were sanctioned an appropriate 
revised scale.

(d): Does not arise.

Infected Sugarcane Juice

10150. DR. A. U. AZMI: Will the
Minister of HEALTH AND FAMILY 
WELFARE be pleased t0 state:

(a) whether Government’s attention 
has been drawn to the Monday Diary 
“Drink Juice'’ appearing in the Indian 
Express dated 12 April, 1982 highlight-
ing the unhygienic conditions like 
smell of fermenting of bagasse^ poor 
quality of the juice and remnants of 
dirt found in juice, etc.; and

(b) steps Government propose to 
take to ensure that unadulterated 
sugarcane juice is supplied to the peo-
ple?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD 
BEN. M. JOSHI): (a) Yes.

(b) The manufacture and sale of 
sugar cane juice, fruit juice and shar- 
bats (not covered under Fruit Product3 
Order) js regulated by the Pevention of 
Food Adulteration Rules. Under the 
said rules, it is obligatory for the 
licence to maintain proper hygienic 
conditions. The State Governments 
have been reminded to ensure proper 
enforcement of hygienic standards.

M. Ch. Seaits in Cardiac Surgery in 
A.I.I.M.S.

10151. SHRI RAM VILAS PASWAN: 
*Wi!I the Minister of HEALTH AND

FAMILY WELFARE be pleased to 
state:

(a) whether the number ot patients 
attending the Cardiac Surgery O.P.D. 
in the All India Institute of Medical 
Cciencesi New Delhi is on the increase;

(b) whether the number of seats for 
M. Ch. in Cardiac Surgery decreased 
from three to one for July 1982 session; 
and

(c) if so, the reason thereol?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD 
BEN. M. JOSHI): (a) Yes.

(b) No.

(c) Does not arise.

Teaching Vocational Subjects in 
Technical Schools

10152. SHRI ZAJNUL BASHER: WiU 
the Minister of EDUCATION te pleas-
ed to state:

(a) whether the Directorate of Tech-
nical Education Delhi is running ■, 
Boys Technical Senior Se:‘0nd'ary 
School at Kashmiri Gate, Delhi;

(b) whether Vocational subjects like 
Electronics, Air Conditioning and Re-
frigeration, etc. are being taught in 
]lth  and 12th Classes;

(c) if so. whether the students of 
these vocational subjects are given any 
preference for admission to Delhi 
■Polytechnics; and

(d) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) Yes, Sir.

(b) Yes, Sir.

(c) The students who pass 12th class 
from senior secondary technical schools 
are given, a weightage of 15 per cent 
in their mar’ts for admission to the 
relevant courses in Polytechnics r=s 
compared jo 10 per cent for students




